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hri Laxmichand P.Jalsinghani & Orq [ jj()1[ef  

Mr • 3 .4 .Manguidya 
	

Advocate for the Petitioner (s) 

Versus 

Union of India & Ors. 	 Respondent 

Mr. k.A.Vjn 	 Advocate for the Respon(1eI1t() 

C 
CO NI 

The Uoiible Mr.P.H.Trivedi 	 : Vice Chairman 

The E{on'ble Mr. F.C.Bhatt 	 : Judicial Member 

JUDGMENT 
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1. Shri LxrnLchand P. Jai.inghani 
Chief Foreoan, Tie Taroinq, 
LLcad Quarter office (Tie Tamring), 
Churghqate, 
orray. 

2 ,  

aroca Livisicri, 
W:sto rn :ai luay, 
arocTa Station, Laroca. 

Louveneshcharidra 3iarrne, 
F.:. 
Eorn1ay L:ivis ion, 
Western Rai1ay, 
Veisad Station, Visad. 

P.T.Jayararnan, 
F.0. (rrj) 

Faroda L ivision, 
Western R Ti Jo,Tav, 
aro a Station, Eero'a. 

. 1adri oarayan PthaT:., 
S 

(Ml rp . 
Bomhay Divisin, 
Western Raiivay. 
Va 1 s a6 3tat:on, Vaad. 

	

5. 	:iataL3horan :.. 
(:.T.) 

Earoda . ivisLo, 
Western Rail'Tay, 
Laroa Statin, Eare:a. 

	

7. 	Sureshkunar Dwivc di, 
Ml T 	 m fl 

Earoda LiviSion, 
Western ai Iway. 
Earoda Station, Earcea, 

E. iushwaha 3.. 

ornbay Livision, 
Western Ra! iway, 
Vaisaä station, V.:isad. 

. Dineshchacra Ewivodi, 
Cbargeian (2 .T.) 
Lornbay Division, 
Western ai1wav, 
Valsad Station, Vilsad. 

10. iI.E. Tripathi, 
Chc:irderan (2 .T . 
LomLay Divis ion, 
Va 13cc Stat cn, 
WeStTrn aj1,:av, 
Ja1sad, 

--•2---- 



:2: 

Dwarkaprasad, 
CharUcr'an (T,T.) 

-aroCa uviS ion, 
Western Railway, 
.haroa itaticn, arcda, 

6 1ai1eshkumar, 
Charerien CT .T.) 
farcofa Division, 
estorn ih ilwav, 

Raroc a 3tat fan, arca, 

arcshna1 
Chargeman  
Larofa Division, 
Western hailwav, 
::arOCa tatjon, Oroa, 

Ganjivee S. 
C -  rgeoiao CT .T 
Earofa Ilivision, 
Western Railwai,, 
Berda Statin, Tarc'a. 

(Advocate: Mr .3.M.Mangukiya) 
Versus 

.•. Aooljcants 

I • 	The Union of In 
Jotice t ho 5-rveo through, 
Thh 	ec rotary, 
Mjnietr-y of F&rei iway, 
Roil Rhavan, 
.:Je Lc1hi. 

ir. 3hre-ed}arae, 
General ianog:r, 
or his successor of the 
Western hailway Ohurchate, 
Liorrjoay-4C0 02C, 

rIr. atvardhan, 
Chief ngineer, 
Western ho i lway, 
or his successor in his office, 
the office of the Chief trie:Lnoor, 
Chruchgate, Eornbay_4CC 02C. 

:1.0. Nene, 
Chief Track Enjineer, 
Jestern Railway, 
or his successor in the office, 
ehurch Gate, ornbay-400 C20. 

5. 	t•Ir.G.hrishriarnurti, 
ExECutive Engineer, (T.T.) 
Western Railway. cJiice, 

(Advocate: Mr .R.M.Vin) 

ILI 

ORDER 
O.A. 55 /87 

Date: 25.3.1991 

Per: Mon'ble Mr. P.Ii.Trjvedj 	: Vice Chairman 

Neither the petitionexs nor their advocate present. 



:3: 

ir.R.i4.Vjn, learned advocate for the respondents files 

certain pacers which be taken on record. He has also 

produced a letter dated 14.3.1991 stating that the first 

petitioner L.P.Jaisinghani withdraws the case. Front the 

record there is sufficient eviderce to show that the 

grievance of the petitioners have been met. The case is 

accordingly disposed of. No order as to costs. 

(R.C,Bhatt) 	 (P.H.Trjvedi 
Judicial Member 	 Vice Chairman 

a *a. I). 


